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R.P.No / (- 9/ (-?) 

O.A,No. 	 Date: 
19- 10.. 1992 

Mr.V,S.Msuarkar for Review 

Petitioner(Orjgjnaj. respondent) 

Mr.D.V.Gangal Review respondent 

(Original applicant) 

Let notice be issued to the 

original applicant under RP 

A .D. 

Adjourned to 21-12-1992 

(M.Y. PI0]KR) 
M(A) 

(S.K.EfiALON) 
vc 

4 

Original order in 0..427/ 92. 

OA NOS,427,4284943043143 
436, 437, 438, 439, 440, 4i, 442, 443, 444, 445, 446, 
4471747;7561 751,777 775 776 813 and 762 of 1992. 

Tribunajas o rder 	
Lateci 	21,12.92 

Mr.V.S. Masurkar for the Review Petitioners 
(Original Resrondents) and Mr.L,V, 

Gangal for the Review Respondents 
(Original Applicants) 

All these Review Petjtj5 are to be heard by the same Bench Which had heard 	the Original APPlications name1 F.n'ble V.C. and Administrative Member Mr.prjolkar. It may be placed before the same Bench on 4.1-1993. 

A copy of this order be kept in all the above mentjonj cases. 

Sc/- 
(V.D. Ta;eshmukh) 

Member (J) 
	

(M.y. Priolkar) 
Member (A). 


